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CERTIFICATE OF REGISTRATION OF DESIGN
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yifere fopem o B 6 "o ufq & affd fesge st REMOTE CONTROL OPERATED TREE

CLIMBER AND HARVESTER & Hdf@ &, &1 Goiieeer, 9ot  15-03 § 1.Tamil Nadu Agricultural
University (Tnau) 2. S. Sanjitha 3.M. Sathriyan 4.M. Devidharshini 5.P. Christopher Prakash

6.Dr. R. Kavitha % 7 ¥ I93h && &l aig § X o 1 8l

Certified that the design of which a copy is annexed hereto has been registered as of the
number and date given above in class 15-03 in respect of the application of such design to
REMOTE CONTROL OPERATED TREE CLIMBER AND HARVESTER in the name of 1.Tamil Nadu
Agricultural University (Tnau) 2. S. Sanjitha 3.M. Sathriyan 4.M. Devidharshini 5.P.
Christopher Prakash 6.Dr. R. Kavitha.
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In pursuance of and subject to the provisions of the Designs Act, 2000 and the Designs Rules, 2001.
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Controller General of Patents, Designs and Trade Marks
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*The reciprocity date (if any) which has been allowed and the name of the country.Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years.This Certificate is not for use in legal proceedings
or for obtaining registration abroad.




